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Shri M. V. Krishnappa: The explor-
ation work is ours. The places are
suggested by the Rajasthan -Chief En-
gineer and a Committee on experts on
which the Exploratory Tubewell Or-
ganisation is represented.

SHORT NOTICE QUESTION

Situation in Laos

+

( Shri Vidya Charan
S.N.Q. No. 4. <{ Shukla:

 Shri Hem Barua:

Will the Prime Minister be pleased
to state:

(a) whether the North Viet Nam
Government have urged the Govern-
ment of India to take urgent action to
stop foreign intervention in Laos; and

(b) the action, if any, taken in the
matter?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
* (a) and (b). Yes, the Democratic Re-
public of Viet Nam has drawn the at-
tention of the Government of India
to the dangerous situation in  Laos.
The Government of India have drawn
the attention of the two Co-Chairmen
of the Geneva Conference, namcly,
the Foreign Ministers of the UK. and
the U.S.S.R., to this message and to
this dangerous sltuation in Laos. The
Government have suggested that the
International Commission for Laos,
which had been adjourned sine die,
should meet, as this might help come-
what in normalising the situation.

Shri Vidya Charan Shukla: There
are three Governments claiming to
be the legal Governments in  Laos.
May I know which of these Govern-
ments we recognise?

Shri Sadath Ali Khan: The Souvanna
Phouma Government which was a sort
of a middle of the way Government.

Shri Vidya Charan Shukla: Is it
necessary to have the consent of the
Laotian Government before the Inter-

DECEMBER 19, 1960

Oral Answers 6160

national Commission for Snpervision
and Control can be activated in Laos?

Shri Sadath Ali Khan: Will the hon.
Member kindly repeat the question?
(Interruptions).

Shri Vidya Charan Shukla: Is it
necessary to have the permission of
the Laoian Government before the
Commission is reactivated?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): It is not easy for any Com-
mission to function without the co-
operation of the functioning Govern-
ment there. It is not a question of
theoretical permission or not; it is a
practical question. It will be correct
to say that the Commission does not
function under the authority of the
Laotian Government; it functions on
the authority of the Geneva Con-
ference held five years ago. It will
not be correct to say that the Laotian
Government can order it about but
practically speaking, if it puts obstruc-
tion in the way, it is difficult for it to
function. For sometime past, the
Commission has not functioned be-
cause the then Laotian Government
wanted it to be wound up and at least
one of the members of the Commission
withdrew from it on the ground that
the Laotian Government did not want
it. Ultimately, there was a sort of a
suspension but it still exists and it
can be called back. But at the same
time it exists rather in the air. One
member—our member is there; he is
appointed, although he is not there.
The Polish member is also available.
The Canadian Government would have
to appoint a member to it now.

Shri Vidya Charan Shukla: May I
know if any reply has been received
from the British Prime Minister to
whom this matter has been referred?

Shri Jawaharlal Nehru: No, Sir; not
yet.

Shri Vajpayee: May I know if the
Government is in agreement with the
Laotian Government that there is
foreign intervention in Laos and if so
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which are the countries that are in-
tervening in Laos against the Inter-
national Agreement?

Shri Jawaharlal Nehru: Which
Laotian Government is the hon. Mem-
ber referring to?

Shri Vajpayee: The Laotian Gov-
ernment which has written to the
Government of India.

Shri Jawaharlal Nehru: There can
be no doubt at all that there has been
foreign intervention for sometime past.

Dr. Ram Subhag Singh: Having re-
gard to the fact that the big powers
of the world are taking active interest
in determining the fate of Laos, may I
know whether it will be possible for
the International Supervisory Com-
mission to change the course of events
there, even if it so desires?

Shri Jawaharlal Nehru: Changing
the course of things is rather a big
thing. But they are not there even to
observe the course of events at the
present moment.

Shri Joachim Alva: Have we again
pointedly drawn the attention of the
signatories to the Geneva Agreement
that the main spirit has been violated
in the sense that free elections have
not taken place there?

Shri Jawaharlal Nehru: The hon.
Member has brought in the question of
election; that is another issue; it does
not arise now though it might have
arisen sometime ago.

Shri Sadhan Gupta: May I know
whether Poland one of the other two
members has been consulted in this
matter and whether Poland has also
written to the Co-Chairmen to reacti-
vise the work of this Commission?

Shri Jawaharlal Nehru: Not that I
am aware of. But I do not think that
Poland is opposed to this. I do not
know if they have addressed the Co-
Chairmen.

Shri Chintamoni Panigrahi: May 1
know whether any intimation has been
received from the Government of the
USSR and if so whether there is any
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possibility of the International Com-
mission meeting soon?

Shri Jawaharlal Nehru: I cannot
say if there is a possibility or not.
The first thing is for the two Co-
Chairmen to express their opinions on
that subject and secondly, they may
well say that the Laotian Government
should agree. In fact the Canadian
Government has more or less indicated
that they would be prepared to parti-
cipate again in this Commission pro-
vided the Government there in Laos
agrees. At the present there is the
difficulty. I do not know what Gov-
ernment is there and what will conti-
nue.

Shri Vidya Charan Shukla: Do the
Government propose to raise this
question in the current session of the
UN General Assembly if the present
efforts of settlement do not succeed?

Shri Jawaharlal Nehru: This matter
has not been dealt with by the UN
General Assembly at any stage. This
flows from the Geneva Conference. It
has never come up before the UN
General Assembly; although the UN
General Assembly is apprised of it, it
has never interfered in it.
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